
MADHYA PRADESH STATE JUDICIAL ACADEMY 

HIGH COURT OF M.P., JABALPUR 

WORKSHOP FOR INVESTIGATORS OF SPECIAL POLICE ESTABLISHMENT 

28
th

 March, 2018    (Wednesday) 

Venue: MPSJA  

SESSIONS TIME  

 10.00 am to 10.30 am
   

 

Inaugural session 
 

– By  Shri Mohd. Fahim Anwar, 

          Registrar General,  
          High Court of M.P. 

                &  
          Shri Rajesh Gupta, 

          District Judge (Inspection),  

          High Court Of M.P.  
                                        [ Auditorium (2nd floor)] 

I 10.30 am to 11.15 am   General precautions with regard to court evidence    
– By    Sanjeev Kalgaonkar, 

            Director Incharge, MPSJA  
[Auditorium (2nd floor)] 

TEA BREAK (11.15 am to 11.30 am) 
 

II 11.30 am to 12.30 pm Issues relating to competence with regard to investigation 
– By    Shri Awdhesh Kumar Gupta, 

             Faculty  Member (Sr.), MPSJA 

 
[Training Room  (Ground Foor)] 

 
III 

 

 

12.30 am to 1.30 pm Issues relating to jurisdictional competence of Court  with 
special emphasis to sanction to prosecute from 
perspective of investigator 
 
– By   Shri Axay Dwivedi 

           I Additional District Judge, 

           Jabalpur 

[Training Room  (Ground Floor)] 
 

 
 

 

 

LUNCH BREAK (1.30 pm to 2.00  pm) 

IV 
 

2.00 pm to 2.30 pm Thematic Group  Discussion (3  Groups)          
 Group – I  Understanding the gaps and bottlenecks in 

investigation of Disproportionate Assets 
and Sharing of Best Practices 

 Group Co-ordinator – Shri Rajeev Kumar Ayachi, 

                                       I ADJ, Sidhi 

 
[Training Room  (Ground Floor)] 

 

Group –II Understanding the gaps and bottlenecks in 
investigation of Trap Cases  and Sharing 
of Best Practices 

Group Co-ordinator – Shri Umesh Pandav, 

                                     I ADJ, Bhind 

 

[V.C. Room  (1st floor)] 
 

Group – III  Understanding the gaps and bottlenecks in 
investigation of misuse of 
office/defalcation cases  

Group Co-ordinator – Ms. Tripti Sharma, 

                                     I ADJ, Raisen 
 

[Conference Hall  (2nd floor)] 
 
 
 

 

 
 



TEA BREAK (2.30 p.m. to 2.45 p.m.) 

V 2. 45 pm to 3.30 pm 
 

 
 

 

 
 

 
 

 

 
 

 
 
 

Perspective Presentation by Group – I 
 
Presentation by – Nominee of Group I 
 
Chaired by      –   Shri Sudeep Kumar Shrivastava, 

                               Additional Director, MPSJA 

Co-chaired by  –   Shri Rajeev Kumar Ayachi, 

                                I ADJ, Sidhi 

 

[Training Room  (Ground Floor)] 
 

 
 
  
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
  

 

 
  

3.30 pm to 4.15 pm 
 

Perspective Presentation  by Group – II 
 
Presentation by – Nominee of Group II 
 
Chaired by   –   Sanjeev Kalgaonkar, 

                            Director Incharge, MPSJA 

Co-chaired by – Shri Umesh Pandav, 

                            I ADJ, Bhind 
 

  [Training Room  (Ground Floor)] 
 

 
 
 
 

 
 

 
 

4.15  pm to 5.00 pm 
 

Perspective Presentation  by Group - III 
 

Presentation by – Nominee of Group III 
 
Chaired by  –        Shri Awdhesh Kumar Gupta, 

                               Faculty Sr., MPSJA 

Co-chaired by  –   Ms. Tripti Sharma, 

                               I ADJ, Raisen 
 

[Training Room  (Ground Floor)] 

 
 
 
 
 
 

SHORT BREAK (5.00  p.m. to 5.15 p.m.) 

VI 5.15 p.m. onwards Open Interactive Discussion & Valedictory Session 
 
– By    Shri Anil Kumar  

            DGP, Special Police Establishment, 

            Lokayukta, Bhopal 

                         & 
           Sanjeev Kalgaonkar, 

            Director In-charge, MPSJA 
 
 

                                        [Auditorium (2nd floor)] 

  
Note: (1)    The participants may ask any question but please do not interrupt the speaker midway the  lecture. 

(2)     The Time Table is subject to change as per exigencies. 

(3)     Use of Cell Phones in lecture room is strictly prohibited. 
 

 
 DIRECTOR IN-CHARGE   

   
 


